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Act No. XXIX of 1949
[PassED BY THE DOMINION TJE(}ISLATURF]

_ (Recewed the assent of the Govemor—Geneml on the 22nd April 1949)
- An Act to amend the Dock Workers: (Regulatl_on of Employment) Act, 1948

HERFEAS it is expedient to amend the Dock Workers (Regulamon of
Employment) Act, 1948 (IX of 1948),. for the purpose . hereinafter =
appearmg, ' ; A _ )
¥t is hereby enacted as follow....—
1. Short title.—This Act may be called the Dock W01kels (Regulatlon. of
Employment) Amendment Act, 1949.
2. Amendment of section 3, Act IX of 1948.—For clause (]\ of sub- section
(8) of section 3 of the Dock Workers (Regulation of Dplplovment) Act 1948,
the following clause shall be substituted, namely :—

- ) for constltutmg, whether as a body corporate or otherWlse the.
authorlty fe be responsible for the admmlstrablon ‘of the schemie ;X '

Price anna 1 or 13d.
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